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(c) whether Government have received any
representation from the Indian Lamp Factories
Association of over production in the electric
lamps industry, and the action the Government
propose to take in the matter ?

THE DEPUTY MINISTER FOR
COMMERCE AND INDUSTRY (SHRrI D. P.
KARMARKAR): (a) A statement showing the
capacity and production in 1951 of the different
units is attached. \See Appendix I, Annexure
No. 15.]

() A new unit has been sanctioned (with
22% capital subscribed by U. K. firms) which
has undertaken to manufacture intricate
components, not produced in India at present,
required for the manufacture of g. 1. s. lamps.
The output of the firm has been restricted to 6
million lamps a year.

(c) Yes. The matter is under consideration.
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[INDO-PAKISTAN CONFERENCE RE-

GARDING PASSPORT SYSTEM

49. SHRI S. D. MISRA : Will the PRIME
MINISTER be pleased to state :

(a) what are the reasons of the failure of the
Indo-Pakistan Conference regarding Passport
system ; and

(b) what were the different proposals
submitted by India and Pakistan in this
connection ?]

[ COUNCIL ]

to Questions 580
THE PRIME MINISTER AaND MINISTER
FOR EXTERNAL AFFAIRS (SHRI

JAWAHARLAL NEHRU) ; (@) The hon. Member's
attention is invited to the Joint Communique
regarding this conference issued by the
Governments of India and Pakistan on the 26th
May 1952-in which it was stated that the two-
delegations agreed on seme points, while on
others their views differed.

(b) These proposals are still under discussion
between the two  Governments. The
Government of India regret, therefore, that they
are not in a position to supply further infor-
mation at this stage.
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[CLOSURE OF COTTON TEXTILE MILLS

50. SHRI S. D. MISRA : Will the Minister
for COMMERCE AND INDUSTRY be pleased to
state :

(a) how many cotton textile mills; have
been closed during the last three months for
want of sale ; and

(b) whether it is a fact that production has
gone beyond the demand limits ?]

THE DEPUTY MINISTIR FOR COMMERCE
AND INDUSTRY (SHRI D. P. KARMARKAR) :
(a) One mill is totally closed and 7 mills are
partially-closed due to accumulation of stocks-
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(b) The production of cloth has not gone
beyond the demand limits and the accumulated
stocks are being cleared.
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[The ARTICLES BROUGHT FROM
SARNATH TO DELHI MUSEUM

51. SHRI S. D. MISRA: Will the
Minister for EDUCATION & NATURAL
RESOURCES AND SCIENTIFIC RESEARCH

be pleased to state :

(a) how many articles have recently been
brought to Delhi Museum from Sarnath
(Banaras, Uttar Pradesh) and how many more
are proposed to be brought ; and

(b) whether any representation from the
public has been received on this question and,
if so, what decision has been-taken bv the
Government thereon ?]

THE MINISTER ror EDUCATION &
NATURAL RESOURCES AND SCIENTIFIC
RESEARCH (MAULANA ABUL KALAM AZAD) :
(a) It is presumed that the hon. Member is
referring to the National Museum, New Delhi. If
so0, 53 articles in all have been brought to this
Museum from Sarnath so far. 10 C. S. Deb.

No further transfers are at present under
contemplation.
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[ALLOTMENT OF CoAL TO U.P.

52. SHRI S. D. MISRA: Will the Minister
for WORKS, HOUSING AND SUPPLY be pleased
to state :

(@) the quantity of coal for which permits
have been issued by the Coal Commissioner
for private and public use in U.P.; and

(b) the number of railway wagons that
have been made available for the transport of
coal 7]

THE MINISTER ForR PRODUCTIO" (SHRI
K. C. REDDY) : (a) The question does not
indicate the periods for which figures are
required. A statement showing the quantity for
which permits were issued by the Coal
Commissioner to the various consumers in U.
P., excluding supplies to the Railways, during
1951 and the first four months of 1952, is laid
on the Table of the House. The statement also
shows the despatch figures. [See Appendix I,
Annexure No. 16.]

(fc) Coal supplies to U.P. are arranged
exclusively from the Bengal/ Bihar fields. A
statement is laid on the Table of the House
showing the wagon allotment for these fields
during 1951 and the first four months of 1952.
[See Appendix I, Annexure No. 17.]



